FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
DHANLAXMI ELECTRICALS PRIVATE LIMITED (IN CIRP)

OPERATING IN ELECTRICAL CONTRACTOR, TO RENDER ELECTRICAL,

TECHNICAL AND COMMERCIAL SERVICES AT NAVI MUMBAI,
MAHARASHTRA

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Name of the Corporate Debtor along with
PAN/CIN/LLP No.

Dhanlaxmi Electricals Private Limited
CIN: U74900MH2015PTC261718

2. Address of the registered office Plot No. 66A, Office 905, 9th Floor
Sector-11, CBD Belapur, Thane, Navi
Mumbai, Maharashtra, India, 400614
3. URL of website Not available
4. Details of place where majority of fixed |Plot No. 66A, Office 905, 9th Floor
assets are located Sector-11, CBD Belapur, Thane, Navi
Mumbai, Maharashtra, India, 400614
5. Installed capacity of  main Not Applicable
products / services
6. Quantity and value of main products [1)Electrical Contract
/services sold in last financial year 2)Transport Contract
7. Number of employees/ workmen Nil
Further details including last available [The required details can be obtained by
financial statements (with schedules) of [sending an Email at:
two years, lists of creditors are available at |cirp.dhanlaxmi@gmail.com after
URL: submitting the confidentiality
undertaking.
0. Eligibility for resolution applicantsunder [Eligibility for resolution applicants
section 25(2)(h) of the Code is available at junder section 25(2)(h) of the Code and
URL: can be obtained by sending an Email at:
cirp.dhanlaxmi@gmail.com
10. |Last date for receipt of expression of [01.12.2025
interest
11. Date of issue of provisional list of [11.12.2025

prospective resolution applicants




12.  |Last date for submission of objections to [16.12.2025
provisional list
13.  [Date of issue of final list of prospective [26.12.2025
resolution applicants
14. Date of issue of Information [31.12.2025
Memorandum, evaluation matrix and
request for resolution plans to prospective
resolution applicants
15.  |Last date of submission of resolution plans {30.01.2026
16.  [Process email id to submit Expression of [cirp.dhanlaxmi@gmail.com
Interest
Dhaval Jitendrakumar Mistry,
Resolution Professional of
Dhanlaxmi Electricals Private Limited (in CIRP)
Regn No.: IBBI/TPA-001/IP-P-01853/2019 -2020/12849
AFA valid till 31-Dec-25
Reg. Add: 9-B, Vardan Complex, Near Vimal House, Lakhudi Circle,
Date: 16.11.2025 Navrangpura, Ahmedabad, Gujarat, 380009

Place: Mumbai Email — cadhavalmistry@yahoo.com
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FE SUNDAY

Mavi Mumbai Zonal Office :

CEDCO Otd Adrnin Building P-17, Seclor-1, Vashi,
Maw Mumba-400703 Phone: 022-2087351/52
Email; lagal_rvm{mahabank.co.in
H O Lokmangal, 1501, Shivajinagar, Pune-§

ON NOTIGE (For immovable property)

Whereas, the Authonsed Oificer of Bank of Maharashira under Securilisation &
Reconstruction of Financial Assets and Enforcemant of Sacurty Inderest Act, 2002 & in
exercise of powess confered under Seclion 13 (12) read with Rule 3 of the Secury Interest
{Enforcament) Rules, 2002 mzued a demand notice dated 12.06.2025 under Section 13 (2)
aof the said Aol and called upon you 1. Mr. Saif Riyaz Malik {Borrower) 2. Mrs, Nasima
Rivaz Malik {Co-Borrower | 3. Mrs. Naziva Mazir Malik [Co-Borrower) o repay the
amountmentioned in the said nobice being Rs. 27,61,736 Twenty Seven Lacs Sixty One
Thousand Seven Hundred and Thirty Six Only plus interest @ 8.25 % p.a. for
Housing loan and @ 9.45% p.a. for Top up loan along with Expenses and other
charges thereon (as applicable) wef. 12.06.2025 against Morigage of  Scheduled
praparty, within 60 days from the date of recaipt of the said notica.

The Borrower naving faiéed to repay the amount, notice is hereby given to the Bamowerand
the public in general thal the undersigned has taken possession of the properlies
described herein below n exercise of powers conferred on him under sub-section {4) of
section 13 of Act read with Rute 8 of the Security Interest (Enforcement) Rules, 2002 on
this 10" day of Movember of the yaar 2025,

The Borrower invparticular and the public ingeneral are hereby cautionad not fo deal
with the proparlies and any dealings wilh the properbes will be subject to the charge of
Bank of Maharashira for an amountmentioned above,

The harrower's atlention is invited to provisions of sub-section (8) of Section 13 of the
At imrespectof ime available, o redeem the secured assats.

DESCRIPTION OF THE IMMOVEABLE PROPERTY:

Equitable Morlgage of Flat no 401, dth Floor, Building no 11, Simran Majgstic CHSL.
Survay NO 112, HissaNo 4, Village Taloja Magiur, Taluka Panvel , District Raigad 410 208

Date : 10,11.2025 Sd/- Authorised Officer & Asst. General Manager
Place: Taloja Bank of Maharashira

.,a.lh-ad.!:llpi-li-

FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
DHANLAXMI ELECTRICALS PRIVATE LIMITED (IN CIRP)

OPERATING IN ELECTRICAL CONTRACTOR, TO RENDER
ELECTRICAL, TECHNICAL AND COMMERCIAL SERVICES AT

B.A.G. CONVERGENCE LIMITED

(formerly B.A.G. Convergence Private Limited)
CIN: U22121DL2007PLC161935
Regd Office: 352, Aggarwal Plaza, Plot No. 8, Kondli, East Delhi, New Delhi-110096
Corp Office: FC-23, Sector-16A, Film City, Noida (UP)-201301
Website: www.bagconvergence.in; Email : info@bagconvergence.in

Extract of Statement of Unaudited Financial Results

%¢ = VISHNU PRAKASH R PUNGLIA LIMITED
= : Registered Offrce: Unit No. 3, & Floor, B-wing, Trade Star Premeses Co-operative Socety Limated,
'L- Village Kondivita, Mathuradas Vasani Road, Near Chakala Metro Station, Andber (East), Mumbai - 400055,

— Maharaghira, India; Tel; +531 22 0164030 Weabsita: htps: N vprp.codin
CIN: L45203MH2013PLC243252

Corrigendum for Statement of Unaudited Financial Results for

the quarter and half year ended September 30, 2025

for the half year ended September 30, 2025 & in Lakhs)
For the Half Year Ended Year Ended In the Financial Resulls of Vishnu Prakash R Punglia Limited for the quarler and half year ended
Particulars 30.09.2025 | 31.03.2025 | 30.09.2024 | 31.03.2025 September 30, 2025, published on Movember 15, 2025, the date mentioned at the end of the publication
i i i i Shou regd a5 INOVEMDEer 14, nStead of Novembear 14, ; other details remain unchanged,
(Unaudited) | (Unaudited) | (Unaudited) | (Audited) hdtLﬂ be read “ﬁ g ber 14, 2025 instead of November 14, 2024, All other detall changed
and the error is regretted.
Total income from operations (net) 218636 | 218606 | 1377.29 | 356335 For and on Behalf of Board of
Net Profit /(Loss) for the period (before tax, Exceptional and or 807.80 692.72 571.32 1,264.05 VISHNU PRAKASH R PUNGLIA LIMITED
Extraordinary Items) ol
Net Profit /(Loss) for the period before tax (after Exceptional and or 807.80 692.72 571.32 1,264.05 Manahar Lal Punglia
Extraordinary Items) Date: November 15, 2025 Managing Derector
Net Profit /(Loss) for the period after tax (after Exceptional and or 603.14 526.80 413.85 940.66 Place: Jodhpur (DIM : 02161961)
Extraordinary ltems)
Total Comprehensive Income for the period [Comprising Profit/
Elé?t:?t:))(;]the period (after tax) and other comprehensive income 603.14 538.41 371.30 909.71 LAH C‘EH anTAI N E R LI N ES L l M lTEu
Paid up Equity Share Capital 1561.88 156188 | 1,561.88 1,561.88 iy !’ :‘. NG, ek Mo rihe, TG LBt SO0 Rebse: Mot Bionbid bt
Earnings per share (of ¥10/- each) W lancerine com
ggrsi?”t'““'”g and discontinued operations) - L5 " 238 - UN-AUDITED CONSOLIDATED STATEMENT OF PROFIT AND LOSS FOR THE QUARTER AND
Diluted : 3.86 3.45 2.38 5.82 HALF-YEAR ENDED SEFTEMBER 30, 2025 {T in Lakh)
Notes: g
1. The Unaudited Financial Results of B.A.G. Convergence Limited ("the Company”) for the half year ended on September 30, 2025 have No Particulars Suarter Ended Halt Year Ended | Year Ended
been reviewed by the Audit Committee and approved by the Board of Directors at their respective meetings held on November 14, 2025. 30-Sep-25 | 30-Jun-25 | 30-Sep24 | 30-Sep-25 | 30-Sep2d | 31-Mar-25
2. These Unaudited Financial Results have been prepared in accordance with Indian Accounting Standards (Ind- AS) as prescribed under {Unaudited) {Unsudited) [Unaudited)] (Unaudited) |[Unaudited)  (Audited)
section 133 of the Companies Act 2013 read with Rule 3 of the Companies (Indian Accounting Standards) Rules 2015 and in terms of SEBI 1 | Totsiin P— o 1065463 | 1078566| 2009204 2144020] 38305 18 71 458 53
Regulations as amended, and other recognised accounting practices and policies, to the extent applicable. i . L . = : :
3. The above is an extract of the detailed format of Unaudited Financial Results for the half year ended on September 30, 2025 filed with the 2 | Net Profti{Loss)for the porod (before tao,
Stock Exchange under Regulation 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the excaptional andion sxdracrdnary hems) 54361 (296 TE)] 185234 246B4| 320548 13590
Unaudited Financial Results for the half year ended September 30, 2025 are available to investors on the Stock Exchange website 3 | Met ProfitiLoss) for the period befare tax
mgggwj&com and also on the Company's website www.bagconvergence.in. The same can be accessed by scanning the QR Code (aher exceptonal andior exraominary items) 4361 (30676} 185715 2s684| 3HIET 195 70
4. Figures for previous half year/periods/ year have been regrouped and rearranged wherever necessary, to confirm to the current % | DR N R AT S
periods/years classification. ’ {after excapbonal andior extraordinany items) 67T 02 (461 _55) 1.580.80 215,46 2, THT .25 (34 TH)
For B.A.G. Convergence Limited 5 | Tolal Comprefwensive incorme for the parod
Sd/- corrgaring ProfiiLoss) for the poricod (sfier o)
Place : Noida Anuradha Prasad Shukla and obher cormpeabmnsive Inoom (afler tax) o6z41| @es08)| 197181 19644 237868 2291
Dater - November 14 2025 Chairperson and Managing Director | 16| Equay Share Capial _1251972] 1251972| 1251972] 1251072] 1251972] 1251972
- ‘ . T | Emmnirgs Par Shars (of RS 5. sach)
(o conrilinuimg St disconbnund opedalions |
8_| Basic o28| @im)f 067 ooa|  118]  (001)
KONARK SYNTHETIC LIMITED LB e (oL e o | el (o)

e i r
I"k(.-)\l‘_ﬁ\l{k (CIN; L1T200MHI19B4PLCI2ESY)

Regd. Ofice : Buiding Ma. 7, Miftal Indusirial Estate, Andheh Kurls Road, Sakiiaka, Andher (East), Mumbea - S00 053
Phone No, | 022 - 4088 6300; Fax Mo, @ 022 - 4089 6322, Emad i indogkonarkgeoup.oo.in; website - Wi KOrankgroup oo in

Extract of Standalone Un-Audited Financial Results for the Quarter & Half Year

ended 30.09.2025

(RE. in Lakh exceqd EPS)

Niotea:

1 The @b is an exines of i deiailed oo of Lin-Audibed Financinl Resulis for the Cuanrnes and el Year anded Seplembes 30, 2025
filed with BSE Lid, under Regulation 33 of the SEBI (Listing Obligations and Disclosurs Requirements) Regulations, 2015

2 Tha Bl forrmmd of the Un-Auciied Financal Results for the Chester and Hstl Yoear anded Sapbiamber 30, 3026 (8 available on e Stock
Exchunngn wisbinis (waw baaindia com)and Company’s wabste. waaw lmnceriine com

For and an behall of Board of Direciors
Lancoer Comtainor Lines Limited

NAVI MUMBAI, MAHARASHTRA Pact Standalone 80/-
(Uniar sub-tequlztion (1) of requiation 364 of the Insalvency and Bankruptey Board of India T:ﬂ':;f ‘1::'::' ﬂ:r "'::d':" Half Year Year o — Pfgl'-“ -';'J“
{Insolvency Resolution Process for orate Parsons) Regulations, 2018 ended ended A, TR MU FITi THNTIY ATl
- z A | Requ ) 0082029 | 30.06.2025 | 3068 2024 | 30.08. 2025 | 30,08 2024 | 3183 30325 Date: 14 Movember 2025 DM 0B000E0E
RELEVANT PARTICULARS
. T - . — (L= il [Un-Audited) | [Un-Audited)] | {Un-Audited) | [Un-Audited) | [Audited)
1 | Mame of the corporate deblor along with - | Dhantaxmi Electricals Private Limited ‘l
PAN & CIN! LLP Na, CIN: UT4900MHZ015PTC 261718 Yot income from operiions (net) 9540) 120008)| 103833| 2X1557) 154053| 467356
2 | Addrass of tha registared office | PioL Mo, B6A, Offica 905, 9th Floor Secior-11 Met Profit/ (Loss) for the pericd KINGS INFRA VENTURES L'MITED
CBD Betapur, Thane, Navi Mumiai, (before Tax, Excepbonal andior Extracrdinary (lems) (48.77) (4.93) 17 42 (53.70) (472 ]| (104.98) } (CIN: LOSHO0KL1987PLCO04913)
| Maharashira, India, 400814 Met Profit / (Loss) for the penod before tax - I s j i ara T P i {
3 | UL of website | Not available jafer Exceptional andior Exracrdinarny ftems) 1552 {0.95) 17 42 1457 02| P04 EHI‘N(“:-S E?ﬂ'ﬁtﬂfﬂﬂ Dﬁlﬂﬁf 1*:3. 14["" H':':';.Iﬂ"rl? -'::;m DPI;'J:IIGU"JW#I’? -Ef_"!;':ﬂ- Thevara, Cochin - 682 013,
& | Detals o place where majority of ed | Piol No. 564, Ofice 905, 30 Floor, Secior-11, | | Net Profit/ (Loss) for he period afier tax Tel: 0484 6585558, Email: info@kingsinfra.com, Web: www kingsinfra.com
355815 are located CED Betapur, Thane, Navi Mumbai, {afler Excoptional andior Exiraondinery leme) 3% (0-85} b 247 701] (0820 Statement of Unaudited Standalone Financial Results for the quarter and half year ended Sepiember 30, 2025
Matarashira, India, 400614 Total C. shansie Income for the
= i . Lame pariod ({Rs. In Lakhs except EPS data)
b [ Installed capacity of main products/sarvices! Mol Apolicabls [Comprising Profit/ (Loss) for the pesiod (after tax)
B [ Quantiy and value of main producis! 1iElecncal Contract and Otfher Cormprehensive Income (after )] 1322 {085} 14 G2 1227 17101 (307 &5 Particulars Quarter Ended Half Year Ended |Year Ended
seraces 5ok in last fmancis yesr 2iTransport Condract -
SRt his EquityhermCaptsl E0S0) Soobo) Seoso 080 ) Sw0m0] WM s 30.09.2025 | 30.06.2025 | 30.08.2024 | 30.09.2025 | 30.08.2024 | 31.03.2025
sl i fisia S . Reserves (xcluding Revaluation Resarve as shown T Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | Audited
& 1!:':thrn?:r ;:hams Imﬂﬁgﬂéﬁlme : Thﬁjr;qmrm‘l]zdet?llsl can ba obtaimed by i he Bulircs Shewt of provious yeur) a g _. .. L
IMANCial SLEIEMEN | 5 as)af ['I'||I:E SEMING BN Small ar = - T r’ f : ? y ': ]l' Jl 3
yaars, lisls of cradilors are available a8 URL] cirp.dhanlaxmi@gmail.com afier submitfing Fﬂ:ﬂ:ﬁ;ﬂ:;u Py 2 Hﬂ?::mtr‘_{:rr;ﬂ :::I’ﬂ GPEEEEE?E I:FI'IEt!I e L siadils - 205,86 Lot MR o]
the confidentiality undertaking. B1 FTOlL Tar ine peno are i, _
8| Elighility for resciution applicants under | Elgibisy for resolution applicants under {i} Hasic 0.2 (0.0} 0.25 a1 029 {231) || Exceptionol and/or Extroordinary hems) |  581.25 B00.58|  464.33 109183 B4952| 1772499
E:El:'lil:lﬂ 2a2Kh of the Code is svalable a1 | sechion 25[2)(h) of tha Code Er!d.EB:ﬂ ba (b} Diluibesd 0.23 (002} 025 a1 03 {5.31) 3 | NetProfit for the period before tax |
- '! Dm?ﬂ? hlr?xm%ﬂﬂg i gt ey ool cbou oo il (after Exceptional and/or
Illl'|:l MEEX T Qmﬂl D:lﬂ iof Ba. 101 mll : | i |
10 Last date for receipt of expression of inlerest | 01,12.2025 i Deskc 0.0 0.02) 098 T > T | | Extraordinary Hams) 591.25 a00.58] 46433 1081.83 848.52 177299
= ﬁi;&ﬁ?;ﬁ::;ﬁgg 55 {il) Diluted 023|  (0.02) 0.25 21 om| A 4 | MetProfit for the period after tax
3 ol e o Eub'mmm“ e — Mol The above m an mdmct of e detailed formed of Cuartsdy and Hall Yoo anded 30 08 2026 Rosulls filed with e Stook Exchange undes (after Exceplional andior
: 5 iy bl Hngulaton 33 of the SEB (Lating Otligations and Lisdosurs Requiremants) Regulabions, 2015, Thes full formmst of e Oossiedy snd ! - | ¥
p”:'"”ﬁ":lﬂal I|5—- 15 12 2']25 #-H.‘m Mrn I-I'Bﬂ'.'ﬂl-l-ﬂ-tﬁ!liil"lhﬂﬁh.ﬂ r_mmrw mmw mtmrm AT -l'H! L‘le‘ Wmmn rarees h‘m: [ & a— E.Ft@-urgl.q.@mtﬁ.rﬁ?j. m 43:5_4§_ glaa.ﬂ-l-ﬁa.dll _?::13 -\_-a —= _Eu.--\_-\.-u. e _--\.5’-\.!:I 1. _1-1 -._1 3_1_5-:.3-{ =
13| Date of |ssua of final kst of praspective wd fhe same can bo scosssed by scanning the OR code provided : 5 | Total Comprehensive Income for the
r%ﬂm appdicants E‘;-EEEEE' E For and on behalf of the Boasrd of Direclom Perod [[Egm;]nsing Profit for the
14, E.‘anle Lz:- issua 'f'f 'mt-:Talinl; r:lfrrmr-znllium. L Hanark ymhee "Mg;i, perod {after tax) and Other
aya 0T TR, and requass 1ar resl Len ; | o
| pans o prosectvs reschaen apicans 31122025 | | — Shook Dubie Comprobensive ncome (afr )] | 43845\ 36354| 4743| 80200 e4rti] 131695
15, Last date for submission of resolution plans] 30012026 Date: 147112025 DN (ODSSES0 6 | Equity Share Capital 245055 | 2450.55| 2450.55 2450.55 2450.55 2450.55
16, Process amall id to submit Exprassion of - 7 | Reserves {exduding Revoluation Resarve) . . % -|  4657.83
Inerast | Urp.dranla_tlnn:@jmsﬁlnnnld h — 8 | Met Warth = K i A = 7108.38
val Jitendrakumar Mistry, IS |
Resalution Prafassional of 9 | Pad up Debt Capital / Outstanding Diebt - - - - - -
Dhanlaxmi Electricals Private Limited (in CIRP) 10_Outsianding Redeemable Preference Shores : -1 = & g -
Rogn No. IBBIFS 001 F-P 015557010 202012643 H::rzrllh-::ar-a 14] Dett Equity Ratio . - ) - -
vl Dt 3
: St - 12] Eamings Per Share (of Face Value
Reg. Add: 0B Vardan Complex, Near Vimal Housa, Lakhudi Circle, M A T c RE NST u M
T Nawangpurs, Aecacad. Gt 003 AX HEALTHCARE | I'I' TE LIMITED of 10 each)(for continuing and
Place: Mumbai Email — cadhavalmistry{@yahoo.com CIN : L72200MH2001PLC322854 discontinued operations)
~ REGISTERED OFFICE : 401, 4" Floor, Man Excellenza, S, V. Road, Basic: 179 148" 142+ 307" 7 G 57"
Vile F'Elll'lf"- IiWeat}. Mumbai 400056, Maharashtra _Ti:l:- +91- 22 2610 D4E1I.BE Diluted: 1 T+ 148 | 143 q e TR [ T
E-mail:- investorsi@maxhealthcare.com Website:- www.maxhealthcare.in 13| Capital Redemption R |
EXTRACT OF FINANCIAL RESULTS FOR THE QUARTER AND 14| Debenture Redemption Reserve - | ; ; 3 2
HALF-YEAR ENDED SEPTEMBER 30, 2025 15 Debt Service Coverage Ratio X ; : & )
(in ¥ lakhs, except per equity share data) 16 Interest Service Coverage Ratio . . . i : ;
CONSOLIDATED “*Not Annualized
5. Btk Quarter ended Half-year ended Statement of Unaudited Consolidated Financial Results for the quarter and half year ended September 30, 2025
No, September|September|September|September
30,2025 | 30,2024 | 30,2025 | 30,2024 (R In Lakhy axcept EF5 daix)
Unaudited | Unaudited | Unaudited | Unaudited Particulars Quarter Ended Half Year Ended |Year Ended
FORM A 1 | Revenue from operations 2,13,547| 1,70,746| 4,16,304| 3,25,041 ™ ¥ =
PUBLIC ANNOUNCEMENT 2 | Profit before exceptional items and tax for the period/year 44603| 37,369| 84.646] 69,500 - ARAREREY IRy | VAR SN0 EOCUHLANEN | IWhd || 0.
y SUTICARE SRRl 8- L AR IO ii e S SIS AT G 3 | Profit before tax for the period/year 44603| 37,369| 84646| 69,500 nsediiod - U sding | ixinapobid L inedited | besudiiul || Audiind
v Fesolption Process for Corporate Parsons) Rogulations, 2006) =
T e —————— 4 | Profit after tax for the period/year (refer note 1V) 49,130 28,181 79,927 51,808 1 | Total Income from Operations (net) 4.345.11 M2102 | 305648 776613 0807 893 | 1245472
ive i ' 2 | NetProfit for the period (before tax
BRITE PROOFINGS PRIVATE LIMITED 5 | Total comprehensive income for the period/year, net of tax 49,134 27,950 79,650 51,402 ELETQIL 107 e Denad {DLiore lax,
RELEVANT PARTICULARS | 6 | Paid-up equity share capital (Face value of Z 10 per share)|  97,224| 97,213| 97,224 97,213 Exceptionol and/or Extraordinary lems) a76.83 486090 | 48353 | 106283 84254 | 1,748.02
L | Mame of corporate debior | Birita Proafings Prvats Limited | 7 | Reserves (other equity) 4 [NetProfit forthe penod before tax
f‘ e ol m;“:mlﬂ'm“”:ﬁ? . &“" ﬂun:ﬁ? | 8 | Earnings per share (of ¥ 10 each) Not annualised (after Excaptional and/or
L i ..mn:im| ' egpsten ' | Basic %) .05 2.90 8.22 5.33 Extraordinary ftems) 7683 48590 | 463.53 1062.83 84252 | 1,748.02
4. | Corporate identity Mo,/ Limited Lsbity | U26933MH1S07PTCI06048 | Diluted (%) 5.02 2.88 8.17 5.30 4 | NetProfit for the period after tax
Idertification Mo, of comporte delbior : i ;
E. | Ackdress of the regsteed offce and | Rgiskered Address- 107-110, Rabar Chambers, I. The key Standalone Financial information of the Company Is as under:- (In % Lakhs) (after E:fﬂ&phﬂrkam andior
| privcipal office i ary of corpose Shambeshwar Parshwarath Mant Deonar, STANDALONE Extraordinary ltems) 424.15 JH48.50 Fa6.B5 773.00 f34.11 1290.40
| dedstor . IMTET-:T’;JEEE nica, 0008 5 | Total Comprehensive Income for the |
B FIE;“E"E—'." COFTHTIERICE TR O 1 CWESTIOND 15, = i
Fespect of corporate ebior | g, Pirticuars Quarter ended Half-year ended Penod([Comprising Profit for the
¢ | Estimantod dave of dosune of msohvency | May 13th, 2026 | No. September|September|(September|September period (after tax) and Other
e et 95— e it e Sl IS e ] e UR AR RN Comprehensive Income (after tax)] | 42415 | 348.85 | 34663 | 77300| 6341 | 129198
. | e ‘ _ Unaixlitsd | Unaudited | Uinaiiited | Unauditod § | Equity Share Capital 245054 | 245054 | 245054 | 245054 245054 | 0450.54
[ | m I:I'I'El'hE-E-l:ﬂE'l - . EBLIPAD0, Wﬂzm&zm&mildg?ﬂ a Revlenue from operz.itlonsl : 73,662 68,611 143,064 130,750 ]I' RE — {Eldl.ld'lﬂg EE"I'[l'll.H]imﬁ ‘".EEEH'E:' 4_325:;4
o, | Address and emal of the nteim Regisiered Address: T 200 Funvel Heghts, [BS b | Profit before exceptional items and tax for the period/year 21,566 31,815 43,854 52,131 -B~— Mt W ﬂrth e . 3 D_SE?E_
: ﬁﬂmﬂ‘ Fae i :‘ﬁiﬂﬂ* hirmal Lifestye, Mumbai Gy, c | Profit before tax for the period/year 21,566 31,815| 43,854| 52,131 rerT : '
o B I:"'!EEi'EE'I'El:IIInEkI'T-EI \prehsbbeathiigmalem d | Profit after tax for the period/year 16,042 23,130 32,645 38,544 9_|Paid Up D:abt C‘apliah Dutsio L Dbt - . - : .
1.;_.; Ackiness, ared il 1o be used for | Comespondenss Address: 108, 151 Floce e | Total comprehensive income for the period/year, net of tax 16,030 23,087 32,496 38,408 10 F?u;:tandlﬁgﬁsaﬁdaemable
5 E”“EF.’““‘E":’E_ 'f'.'nh_:-'e i e fdmm_z s H':'a:lﬁ‘l Ble_rurd Il. The above is an extract of the detailed format of financial results for the quarter and half-year ended September 30, e ran“_E 'IFE_E g - - ; -
e tion profission: GO AT, vl Andten Esty; 2025, filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure 11 | Debt Equity Ratio
Murrioa Gy, Menarmshiza 400083 Requirements) Regulations, 2015. The full format of financial results (Consolidated & Standalone) for the quarter e Par Sh e ;
Comespondence Eman id: and half-year ended September 30, 2025, are available on the Company's website i.e. www.maxhealthcare.in and 12| Eamings Per Share (of Face Value o
S | dmubriteproofings@gmailcom also on the Stock Exchanges websites (www.bseindia.com and www.nseindia.com). The same can be accessed 10/ gach) ifor continuing and
11| Last date for submission of clims | Boemibar 29, 2005 | by scanning the QR Code provided below. discontinued operations)
12| Lineses of creclion,  any: Linder Css Nt Apptcatle ll. The above financial results (Consolidated & Standalone) for the quarter and half-year ended September 30, 2025, , P - —1 - —d T e
| i) of su-section (GA) of section 21 have been reviewed by the Audit Committee and approved by the Board of Directors on November 14, 2025. The Basic: 1.3 1.45 142 3.18 260 5.41
| Egertainedt iy the-irerin regollon financial results for the quarter and half-year ended September 30, 2025, have also been reviewed by S.R. Batliboi & Diluted: 179" 145 1 .49 918" 2 BO™ 3k
| professional ) e | e Co. LLP, the statutory auditors. The reports of the statutory auditors are unmodified. 13 | Canital Redemption R
13| Hames of inachency Professionaly ek Applcatle ot this Stege IV. Crosslay Remedies Limited (CRL') and Jaypee Healthcare Limited ('JHL'), both wholly owned subsidiaries of the 3} LApRR HEOSMION Ressrve : - - : ~
| Identified to-act as Authonised Company, had earlier filed an application with Hon’ble National Company Law Tribunal ‘NCLT') Chandigarh Bench 14 | Debenture Redemption Reserve - - | - - - -
| Represeriatinvg of crediton n & cass for approval of a Scheme of Amalgamation under sections 230 to 232 and other applicable provisions and rules 15| Debt Service Coverage Ratio | i = B B
| (Threa names for sach dass) N — R e under the Companies Act, 2013 for the merger of CRL with JHL. . _ ' . |
14.] (@) Redesiant Forms ard Rlapss/ /i gowin ‘en/home, downloads Hon'ble NCLT vide its order dated November 7, 2025, approved the said Scheme with the appointed date of October 18] Interest Service Caverage Ralio 3 ol - : T 3

| by De@is of awhorred epresenistives
e aitabie ot

Motice ‘i harety given that the National Company Law Tribunal has orderad the
commeancameant of a corporate Inschency resolutian procass of Brite Proofings Privats
Lirnited on Movemiber 14, 2025,
The creditors of Brite Proofings Private Limited are hereby called upon 1o submit thels
claimes with proof on or before Movember 14, 2025 to the Interim Resoiution Professional.
The tinancial credibors ahall subnit their ckaims with proof &y electronic means only, Al
ather creditors may submit the claims with proof in person; by post or by electronic means.
A linancial creditor Belonging 1o a class, as listed against the entry Mo, 12, shall indicate
s choece of authorser representative from among the three insolvency professionals
ksted against entry No.13 to act as authorised representative of the class in Farm €8 -
Bot Applicabie.
Subrnission ol false or msleading proals of clairm shall attract penaiies.
Date : 16.11.2025
Place : Mumbai

Fmysical Addresss Mot Applicabie

S,/ -

Rishakh Sethi Interim Resohrtien Professional

In the matier of Brite Proofings Private Limited

1BBI Regn, Mo, [BEI/IPA-COLIP-POZE4 2/ 2023 202414377
203 Runwal Heights, LBS Marg, Mutund West, Mumbas - Q000D
Emall id: |p.rishabhsathd@gmail.com AFA valld up to Juns 30, 2026

5,2024. The merger has been accounted for as business combinations of entities under common control as per Ind
AS 103, 'Business Combinations'. This has resulted in a reversal of current tax and recognition of net deferred tax
creditof% 7,899 lakhs and % 6,977 lakhs respectively during the quarter and half-year ended September 30, 2025.

V. The board of directors of JHL, a wholly owned subsidiary of the Company, at its meeting held on June 30, 2025,
approved the divestment of hospitals located at village Chitta and Anoopshabhr in district Bulandshahr (UP), in line
with its strategic focus on operating super specialty hospitals in larger cities.

On September 17, 2025, the Business Transfer Agreement was executed whereby these hospitals were divested for
atotal consideration of ¥ 4,066 lakhs.

VI. Afinal dividend of % 1.5 per share (15% of face value) for the fiscal year ended March 31, 2025, was approved by
shareholders at the Annual General Meeting held on July 30, 2025, and subsequently paid on August 18, 2025.

Max Healthcare Institute Limited
Sd/-

Abhay Soi

Chairman & Managing Director
DIN: 00203597

Place : Dubai
Date : November 14, 2025

s

Mot Annualzed

Notes:
1. The above Unauddted Financial Results for the quarter ended September 30, 2025 were reviewed by the Audit

Commitiee and thereafter approved and taken on record by the Board of Directors at their meeting held on 14th

November, 2025. The Statutory Auditors have carried out a Limited Review of the above financial results.
2. The above 15 an extract of detailed format of unaudited standalone and consolidated financial results for the

quarter ended September 30, 2025 filed with BSE LTD. under Reoulation 33 of the SEBI (Listing Obligations and
Disclosure Requirements) Regulations, 2015. The full format of Unaudited Financial Resulis along with segment
based mformation for the gquarder September 30, 2025 is available on the Stock Exchange website at

{www bseindia com) as well as on the Campany's Website at [www. kingsinira. :nm] Sl

F Y Balagopal Velivath
Place: Kochi By order of Board of Directors Executive Director
Date: 14.11.2025 Far Kings Infra Ventures Limited DIN: 05254460

epaper.financialexpres&:mn‘. .
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